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is m syslem which has been introduced not
only in Delhi but in  other paris of the
couniry and not only with M. Ps., at

random certain  numbers are taken in
exchinges areas and these are being
checked.
[Transiation]

SHRIMATL VIDYAVATI CHATUR-
VEDI : Mr. Speaker, Sir, from my

expericnce 1 must say that whenever 1 am
asked on telephone whether my ielephone
is working properly, 1 get frightened
because the next moment the telephone
goes out of order. This has heppened not
just once but several Limes. As 3 matter
of fact, they ask jast before the telephone
goes oul of order simply to keep their
records complete... (nferruptions)

MR. SPEAKEHK : The hon. Member
should not be put 1o daoger. If such a
thiog happens daily, there can be a8 danger
of heart avtack,

SHRI ARJUN SIMGH : Some people
may be asked about it in the evenings,

SHRIMATI VIOYAVATI CHATUR-
VYEDI : Whether it is in the moruing or in
the evening, simply asking will not be of

any use il the telephones do not work
properly.
[English]

MR. SPEAKER : Next question;

Sbri R. 5. Mane—not present ; Chaudhary
Ram Parkash—nol present.

1 will have second round now.

ShriD B. Patil—not present ; Shri
Aslam Sher Khan—neot present ; Shri Ram
Pujan Patel—not present,

Shri Mullappally Ramachandran,

Participation of N. R. 1. and other
private Entreprencars in Mana-
facture of Electrononic liems
by Hindestan Teleprinters Ltd.
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Will the Minister of COMMUNICA-
TIOMS be pleased to state :

fa) The details of the proposals for
allowing participation of Mon-Resident
Indians or the private seclor entreprencurs
in manufacturing electronic and clectrical
communication items by the Hindustan
Teleprinters Ltd.

ib) the reasons for permitting the
privale sector participation ; and

fg) the net peofit earned by the
Hindustan Teleprinters Ltd. dwing 1985-86
and 1956-87, scparately 7

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI SONTOSH MOHAN DEV): (a)
and {b). There 15 no specific proposal
under consideration for participation of
Mon-Resident  Indians (NRI) or other
private s:ctor enirepreneurs in manufactur-
ing elecironic : nd electrical communication
items by the Hindustan Teleprinters Lid.

{c) 1985-86 Rs. 83 lakhs

1986-37 Mot vet
available

SHRI SMULLAPPALLY
CHANDRAM : There are proposals for
allowing paiticipation of non-resident
Indiuns in manufacturing electronic as well
as clecirical communications and devices in
the Hindustan Teleprinters Limited, How-
ever, Lhe answer given by the Minisiry
is evasive and he says that there is no
specific proposul like that, Often there is
a cry from the bon. Minisier that Non-
Resident Indians are ool coming forward
to start indusiries in private as well as
public sector. 1In this coonection may 1
know from the hon. Minister, what are the
reasons that prevent the Govironment from
starting industries by invesiment of the
MNon-Resident Indians in the Communication
Department 7

RAMA-

SHRI SONTOSH MOHAN DEY :
There is confusion in the question and the
answer as stated by the hon, Member. He
has asked involvement of the NRI in the
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HTL. Itis not as such. But ss regards
industrial policy of the Government of
India MRI or the Private Secior can
involve themselves in elecironic field ard
they are being given licence as per indus-
trial policy of the Government of India.
There is no restriction. But there if no
collaboration with the HTL. Your question
was sbout collaboration with HTL. HNRI
are involved in mechanism field. They 4are
being given licence on merit basis, There is
no restriction on that,

SHRI1 MULLAPFALILY RAMA-
CHANDRAN : The Hindusian Teleprinters
Lid. is one of the few public sector
companies which is running at a profit. In
this connection may 1 know from the hon,
Minister what prevents the Government
from expanding it by granting facilities and
also from starting more such industries in
the public sector ?

SHRI SONTOSH MOHAN DEV : Al
the moment we have no scheme of expan-
sion.

PROF, M. G- Ranga : Why 7

SHRI SONTOSH MOHAMN DEV : It
is because various private sector and Siale
Goxernments have been given permission.
In West Fengal we have a Industrial
Development Corporstion. In Punjab there
is State Indusiriul Development Corpora-
tion. We have Hindustan Tele-Communi-
cation, These are also joint sector under-
takings of the Siate Government. They
have been given pzrmission and from our
gide there is no scheme of expansion &t
this moment.

———————
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Distribwtion of Conirolled Cloth to
Economically Weaker Sectlons

*469 SHRI D. B. PATIL : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased (o slate :
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{2) whether tbe demand for controlled
cloth to be distributed to economically
weaker seotions and villagers throuwgh
public distribution system bad been met
fully from April 86 to Jaonuary 87 ; ant

(b} if not, the reasons therefor 7

THE MINISTER OF PARLIA-
ENTARY AFFAIRS AND MINISTER
OF FOOD AND CIVIL SUPPLIES (SHRI1
H. K. L. BHAGAT) : (a) and (b}, On

the basis of the production level of the
controlled ¢loth, yearwise quote for euch
state/union territory is fixed by the Texile
Commissioner. The siate-wue gquota of
controlled cloth for the year 1986-86 and
release of controlled cloth made during
the period from April, 1986 o January,
1987 is given in the statement below.

Controlled cloth has been released
during the said period to all the statea/
UTs according to their entitfement except
in the case of Maharashira, Orissa, Tamll
Madu and Tripura where there has been a
shorifall in the release. Govi. of Tripora
has indicated that there is no much demand
for controlled cloth in the siate. Wilh
regard to the other three sintes, NCCP,
which is the apex level nodsl sgency for
distribution of controlled cloth, has report-
ed that the supply of the allotted quola of
controlled cloth had to be suspended dus
to the non-payment of dues and accumude-
tion of huge outstandinrgs against the state
agencies of duet to the NTC. the manu-
factur:rs of the controlled cloth.

Distribution of controlled cloth is
primarily the responsibility of the State
Governments/UTs and they have been
requested to  streamline and sirengith the
distribution arrangements to ensure that
the controlled cloth reaches tbe target
group. According to the information
received from the Siates/UTs, more than
50% of the controlled cloth is reaching the
terget group in rural areas.





